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(See Rulé 42 ),

CENTRAL, AJ&INISLRP I IVE TRIUJNAL
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ORDE SHEETE

Urglnal APplI!CaL: ron. NOw . GZ—/ZOOé

Misc. Petition NOJ

Ccn‘rer" oL De‘fltwon No.
Revlew A“:.u cation No. .

“.an-.n--— .ty .

‘A?Pl;lcanu\fi) % V\ \f &o‘ J‘m" o ‘ — SR
Q,Nh .

" Responderit{S) ...

\

Advocate for the Ay pllca“ﬁ:s T. Ko i)\kMa.U\) M. .Qcm"’ﬂ“ M_Dw%&

Hiy e, D Yoaliee - S
"E Advocate § ‘the qupondent(S) 27 \/ <. jﬂ)vx(/cw-— 'Gf'ﬁé“
, 1/113[ St Counselw
Nots s of the Registe V,gﬁ)ate; .,f— Ov‘qer of, tne Trlbunal
%6. 1.2@&)&5 At the request of caunsel for the
R A § % .applicant the case is adjmurne@ te
1 “«a“ \ e " form g [ 9+1e2006s , | — 9.'
e 30/. ; g M '
Nm%@&:&?%?# "; Q%kyy,".
DAl B4\) 29 s | % /Vﬁ
o = I ; % ~ Vice-Chairman
% ) b : .
‘gg. . Mr, M. Sama, 1edrneﬁ cwunsel .
& ﬁ fer the applicant submits that in view"
_ i % % 4 the subsequent Qeve.mpmént 'g'xe may
o “ % ¥ pe REXEOKRE pemitteﬂ to withdraw th&
- \ B applicatie:m with merty te file fresh
o ; L GoAy MIe Jelie sarkar, learned stanﬂing
__/E_‘__/_:_?_E_, : - ! counsel for the Ftailways has ne. ebjects
G@)y (/,lﬁ, aals has ¢ ‘fen. Hence, this O-A. 18 dismissed
beea Lot 1 7 €eey jas withdrawn with libertye
et o%m/
ff Z” % ' % Menhas _ o Vice-Chairmin.
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v T Orz.ga.nal:bpplication No._ 0% 406

\a) Name of the Appllcant.- =. ’7\ \f&%&\/‘

b) Respondants.-Unlon of India & Ors.

10,
1t

12,
13,
14,
15,
16,

17,

Y18,
19,/

20.

21,
22,
.23,

¢} No, of é\ppluant(s)... %‘\ML
Is ’che applicatiton is the¢’ prooer form.- Yes /Ne’

A‘hether name-8 description. and address of the all the papers bcen
furni'shed in cause title % Yes /oNeL \ :
Has ‘thx. appllcatlon been duly 51gned and verlfa.ed - Yes /)La‘

Have the | sopies duly s:.gned ‘- Yas /},cr

J-t,"

1'Jhether all the anncxure pmsea ana zmpleaded 2- Yes/fN’“

f ."}Havp suff:.cmnt number of copies of the appllcatlon been: flled ‘sYes/Nos

‘ ‘Whether ﬁmblibh tnans]satr.on of ducoments in the Language s Yas/,'ls}o’
o 'Zis the appllcatlon 1s J.n ‘time fe- Yes//wo’

L e i

Bés ‘c.he Vokatlatnama/Memo of appearance /&uthonsatlon is Ez._u ed 'Yes/)l—@‘

Is the appllcatlon by IPQ/BD/for Rs. 50,6. 268\ BS’Q%’S% &“m V04
Has the appllcatlon'\ls maitanable - Yes iNo’ .
Has tha- Impugned order orlglnal duly: attest od been fileds - Ye’S'/ Nfa/

Has the 1eglble COples of the annexurea duly at‘tested flled‘Y )J'O

Has the Index of ‘the ducomerits baen filed all “avallablc_ '.-Yes,fﬂa@
Has the requlred numbﬁl of envoloped bearlng full address of the
rospondants been. filed:- Yas/ NG, :

Has the declatation’ as- rnnulrad by 1tam 17 of the form.Yes //N’

#hether the re1i-sf sough for ‘arises ou-t of the singles Yes//NO'
Whether interim relief is prayed for - Yes/ M -

Is case.of Gondonation of delay is filed is it Suppoi:'ted suYesMNo,
»-*Nkather this Case can be heard hy Smg-ke—-Beneh/D:wision Bengh:
Any other po:.n‘td -

Result of the Scrutiny with J.nrtlal of the Scrutiny Clerk:

>l "*'(DPNP&M Uy W\ %emm W |
| ér@;g o Hueehs
SE I ON OEFICER -J)' EHJTY REG[STm




" Railway Recruitment Board, G.mahatt imiting  applications from

' \ddaﬁmdtheomdﬁmsdﬂn&uoymtnotioeandeventheppex\
con.nhasalsoheldthatJBTbemgaspeualmsefortramnng_
persmstoteamatpnn'arySdmdleveicambeahstituedbyBEd f
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GUWAHATI BENCH

: o.A'.no. Oz fzooe
- Srinvasa Redddeach'i -

. ﬁpplmr*

VS

Union of India & Ors. : R

Ceereeens Respou';dmts

SYNPOSIS

The spplicart herein pursuart to an employment ntice issued by the

interested candidates for post of Pﬁn'ary Teacher (Telegu Medlm)
applied for the same and did exceedingly well in the written and the viva-

voce. In the viva Voce the applicant ammepnvaterespmdent appeared
and the apﬁmrt was the only candidate havlng qualification equva!ent '

of JBT which was recuired as_ per the advertisement. The Private
respondent has a B..Ed Degree and does nct have JBT o its equivalent.

Yet the private respondent was selected. The petitioner is aggrieved by

the sald selection and is challenging the same as the same is in gross

even though it may be a higher qualification. The selection of the private
respondent is gossly illegal and ar’oitrary and therefore fiable to be set

_aside and the at.thormes aliableto appant the petitioner instead.

L LIST OF DATES
12.6.04 Employment Notice 01 of 2004 was published.

 3.4.05Witten Test was held

9.9.05 \ﬁva—Voce held '_
15-10-05 Resuits were pl.blushed inthe Enploymert News.

S_x \mvagaﬁu&j Nofadvi o f

e A A
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IN THE CEN RXI.’]DMINISTRATNE TRIBUNAL
_ GWVAI'WH | BENCH

0.ANO. CD?/ 12008

Sinvasa Reﬁy Volacki _
V&
Union of india & Ors, o
. .. Respondents
INDEX
SLNO. Particulars of the documents Page No.
1 Application 2 49
2 Verffication : | 9
3 Annexire-1 1o
4 Amneoare-2 L e 2
5 Amnexre-3 Seris . ak2S
6 Anexared4 ' 2% 2
7 Arnexire-5 Ly
Filed By
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Sni Siinvasa Reddy Volad,

S/O Saivi Reddy

PO Cﬁnanenila, Dist- Miganda
Andhra Pradesh.

1. Theu'lmcflndareprwtedbyGeneral

Manager NF Railway, Maﬁgmn _

. 2 'l'tnRanMayRemitnmtBoard NF -

Railway Maligaon Gtmalnﬂ repteeemed
by its Chairman

3 I@adiRajanﬂary
-R&ddatof\ﬁsakapatmm
: H'adeshtobeserwdtlro.mtmmﬂway‘

| 'Recmtnm Board NFRaiiway Mafgam
|Gmahatl.

 priest 5y SYLYIVasaR N ofede

' hynopes ™
Id?'g.'d’n..;. an

vend

dcyseria

- DETAILS OF APPLICATION

lPAR'I'.[CUI.ARS OFTHEORDI!RAGAII\BTM-HG{'H{E
AWIJCAHONESMADE.




' Private respondent, leaashRaqunMyfcrappamnHtas

Thaiﬂisappﬁcaﬁmisdrededagaimtﬂeselecﬂmdtm

PrlnmyTeadler(TeleglMedm\)asreﬂededmmereﬁﬂ of Viva-

- mTwpﬂwmﬁethNMSdated15-210dm-"

Accpydmemnoepuﬂishedmthearuoynﬂt m'wsdated-
15-21 Odduamﬁmwmdasmmﬂ.

'applicatimasmeselecllmmderdﬁllengembeenmde,
‘wmttoﬂnmumtmm1of2004mledbyme

'Ranwaynemﬁrmaoamamamfaappdmmdmm

‘Teacher (Telegu medium). lntmdmeenploymertrdioealso

awle@mmatdﬂnwd@oednﬂfaﬂwmmﬂw

]msdctlm of this Hn’bie Tnm!a!

. LDATATION:

That the applicart hurbly submits thet  the instant

| , apﬂicatimhas@nﬁledwellwﬁtﬁnthepeﬂoddllmtaﬂmarﬂas

s.nhﬂasndbmedbyttnlawsdfmﬁatm B

rd

TR munnaiwneammsoardemmuy

Ermayrmil\btlceNo.‘l dmmwapphwt!msforﬁlhmtp'

) varla.nsposts,ﬁ'anhteratedcarﬂdala lnthecategorygdme-
_ saidmtioe aepostdﬁinmyTeadma‘Teiegumeas

8\(1} nivaie Q(&@ﬂ \/oﬁa@ﬂp-i |



advertised. Aspa'thesaldndicethereqlredmaltﬂcatimd
Mendngcamidateswasstwnashgwseomdarywntheam

JBTor:tseqwaleﬁalagwnthoametmtoteachﬂram,

Teleg.l medium

Aoq:yoftlnenﬂoyrmtnawelsmmedas
Annexure-z

42, .That the appiicant being eligibte in'all respect with two
~ year Diploma in Education which is equivalent to JBT applied for
" the said post. | |

_ Copies of the secondary schoal certificate, Intermediate
, cemﬁwteamme[mmmeamnmmmeareamedas
Annexure-Sseﬂes | |

43 'I'hattheappﬁcartwas accordingly called for the written

. e)ammhmm34m05andmﬂ1esmdm1ummmmttmﬂ1e"'

' applicarl almgwlﬁ\thepﬂvatefmpaﬂatwereselectedfaviva-

, Acq:ycfthendtoedmewnttmexammtrmreanls
amexedasmmexure-d

44.  That the applicant was called for the viva:voce, which
was to be held on '9.9._2005.

. Aéq:y of the called Iéttér is anmted,as'Annext&e-G;

45 Mtheappﬂcmtlndpeﬁamedatoeedngywenintm
writtentmtandtlnﬁva-\meandwasapedmgselecﬁmas

- Hmary_Teadlqr‘mmrcaﬂwasalsomeaiycarﬁdatemtm '

viva-voce with én equivalent of JBT. The private respondent who
hasbeenselededlsneitheraJBTnafasanyeqlvaieﬂ
q.vaﬁﬁwtum L

46v MtrneJBrl'tasnnweqlvaledsmdthenplmln'

A E:im:mgammbymeBoardofSeomdaryEamtnm Andiva

| g«;w%@ Rudoly Volodey



L e
e

Pradesh ismem’eqlvaiert qualification. The other equivalents
are viz. TTIC (Teachers Tramng Oatlﬁwte) PTTIC (Primary
TeadterTmmqustrﬁcate)etc TheJBTandltseq.l\aleuare
meartforeqippmgtmd'lersa'ﬂmewhohtendtobemteading
- profession wﬂh._mecapabﬂityofuﬂers;ta:uﬂg and helping smafl -
chiren, i.e. chilren ‘upto ffth standard in there all round

development and studies. In tems of the advertisement, having

. JBTornseqjvalaiwassimnasnecmryqnﬁﬁcatha'me
‘m\oarmdpostfcrmmmepetitwhadappﬁedandme
'.pameamﬂnalycarﬁdatemmanquvalmofJBT

was entitted to be selected. However In the arbitrary and iliegal

| mamermeﬂ'i\at_ermtmmensdededemmm
mmmJBT,qnsmmmmmm'mm
has definite knowledge that the private respondent has a BED

degree, which is not recuisite cualification for teaching children at

primary fevel. Mareover the employment: natice also did not lay
'dum'B.'Edasamanﬂqatimfaappdﬁmtoﬂiecqm

. 47. mmmmisasmwwmme

ofﬂnprmtereq:amt(mmed)ewnﬂnmthepwate

' rwddmwmclnenafasdedmasmnwy
Teacher interrrsofmem‘ploynm notice.

48. . Mthemvaterespmdemmtrnmwmse!eded
heisyettobeappdned

49 That the applicant is a resident of Andiva Pradesh and
since the case had to be filed at Guwahati, the petitioner needed
'samﬁmtonakemmryammgméistommamaMﬁ
to fite this apphcation. ﬂwrelsmmmmgigetmorlames
'mpanortheapmm

2

7
s
5



S

Q{Mﬂ Vo ladyi

5. GROUNDS FOR RELIEF WITH LEGAL PROVISION:-

51 . That the . petitioner/applicant has chalienged . the

selection of the Pﬁvaterwpmdem(hmﬂmthegand'

thatthemwierespaﬂemddmtpo&eesmeremred
_qt.aﬁﬁmtmfcrapparmnftasﬁimmilerfa’whmmT(
Juiorbasicﬁaiﬁng)aitseqlvalerﬁsam&andyettheprhmte
req:amtasbeenselectedngmmm.-baterdamofme
*appfmimltiasmeéqualertmaﬁﬁwﬁdeBT.‘

52 nmneamwnafoedemlyswazeamm
B '.mesmgmmteformepostofmmyreadnrmamJBT
or its equivatent qualification and as such the applicant being the
a'lycarﬂdmeinmewva-mewasemmedtobeseleded Yet the
appl:cauhasbemdepmedcfmeselechmmﬂnmmegaland
arbitrary manner and in gross viclation of the stipulations of the

{

»

Lnavsda

&

enploymednotmemchisndtemblemlawandthereforeﬁable '

~ tobe get aside and quashed.

63. M\mﬂwsl-mblemns!tﬁmingthel-hfbleﬁpex
mnmammmtmamanseqmmmsm
netified as the required qualification for Primary Teacher, the fact
thatacamaatemadasanegeewmmmmeﬁmfaseleam
as Primary Schod Teacher. Mkmveﬁpe)(mm'sdeany

la:ddo.vnthatmnfB Edlsahglerqallﬁmm,tlwsamets -

mtasmstttued’JBT Mimisn'ea:tfaeqipplrugapersmto

- Understand the child psychology and to help In development of
children. A perusal of the mark sheet of the petitioner would reveal’

the said emphasis. lnanﬂarcasesﬂnﬁmoartfnsa!soset
aside seiedimofBEdhdderso»erJBTiﬂdersinspitedﬂnfact
_'that whﬂe issuing ackatlmts fa' posts of Primary Schodl



 equivalent, Thus the case of the appiicart is squarely covered by -

54 That the sefection of the private respondent is arbitrary,
.illegalandtsdearwdatlmoftheelmlommmloeandasm\
Is not fegally tenable and therefore Iiable to be set aside and

Teacl‘uers the requred q:aﬂﬂeat!m was shown as JBT. or its

the decision of the Apex Court.

cuashed. -

55, . Mttnaniiwﬂnsbmdqxwedofseled:mmme

: rrnatlﬂegalmﬂarﬁtralymmamﬁsmmepetmgwis

ertitledtobeappartedasmmrys:hodTeamerbysemng

the requisite qualification for wquing as Primary Schod Teacher.

. DETAILS OF REMEmi;s EXHAUSTED:-

Thaitheappliwt statesttnthehasmdhera!tenﬁm

'_e‘ﬂimmousrermwmbywayofapproamngtmrmue

8.

ANY OTHER COURT -

~ That the. applicant declares that no cther sut, application,

2

gﬁmv-aéa@dﬂw Voladr,

| asdettnsdedmdﬂwmvateremmdoeswpcsses .

wiit petition has been filed by the applicant or is pending with .

‘regardtoti'nesnbjedn'atter dﬂeh&aﬂappﬁcaﬂon heforeany

oout authority, aartybermofmsmfb!e‘l'nm

| ,n’eus'rs SOUGHT FOR:-

] On the facts aranﬁames and premses afa'eaaid the

applicart prays for the following relief



,'?"_~

81 sanngasideatheseleamameprm“espauem
leaad'sRajuan:daryasanySdndTeames’(Telegl

'Mun)pmamtomeamwrm th;oemwfm:smedby_

MRaiMayRecrdtmtBoard,Gwahaﬁ

82 - Diecion to fhe Raiway authorities to appoim the
. applicart as Prirrmy Teacher (Telegu Medlm) ptrsuar( to the .

Ervployment NwoeNo‘l d2004ismedhy1heﬂaﬂwayReamm
Board&mahatl '

83 Pass suchfutther or ather arder, as the Horfble Tribunal
may deem fit and proper togrant fl and final relief to the applicant

9. INTER!M ORDER PRAYED FOR "y

| ‘gm\xvg&&ooa% Voladvi -

lnthehteﬁmpendngdsposaldtheappﬁeaﬁmtﬁs'

Han’ble Tnbunlmybepteasedtodmdﬂnmappqmmttoﬂle
pﬁdmn'aryTeacher(TelngMedumshanbemde pursuatt to
theErrp&oynertbbticeNs1of2004|swedby1heRailway
RecmtmthmﬂGmahat:

Y P

1. zammmuum.g_
1) LP.ONO-
2) DATE-
) PAYABLEAT GUNAHAn

12.LIST OF ENC LOSIIRES:-

\ Asstatedintheindex - . -

..-Vei'lﬂcation :



VERIFICATION

I, Srinvasa Reddy Voladr, do hereby sdermily affirm and
verify that the statement made In the accompanying application in
paragraphs 1 to 4 including all the subparagraphs to the paragraphs

a“‘Mamtmtowmeage.tmnaaeinpmgraphsm

| true to my knowtedge as per legal advice gad the rest are my
hurble submission before this Honble Trhbunal. | have nat
suppressed any material facts.

And | sing this verification on this the ——3el._ gay
of January 2008. '

gViY\iVost«ooo@ Voladri
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s pubhicaugn in the
mont fows atong with Theil
sore amdd  carmficate aboul

S Lt Spraticaticn
: e § aaie of
i cauewss vl 0ot Lo

(FRajesh-Kumar, Jain)
Under Secretary-

2ast; AczountsOHices,
2-isa of StaltSaectorkCon
T AAATE T e
Zay Scales Rst 7532225-115000
‘ZawisagScale)
Llathod StAppaintment: Translercn
cEdutatens '
<. eipgibitity: - (i).Sectan Cthcars o
aatAl Sact. or oflcars haleing £ost

dargone training 1n Casn ana
Aecounts work an g ISTH Or
aguvalent and possessing eanRHERTE
.2 Cash. Accounts an2 Duuget woin,

4 Othicers uncer e Centrat
smment holhng anajeus pesis
£+ Jr Accounts Olft AcCountii
& squivaient in the rens e scaie of s
22605-3000/- with 21 igisst hv@ yeas
sarvizes n the gages of -
1] ACZOUNES ANkt AuC Sienis cf SAS
Azcouniants vall al 1EASt ive y2ars
gervice i the grade from any of ihe
¢-ganizet Accounts Depariinents )
Sericd of Deputation: fot excecd.ng

Zvears.

) ANNEXURE-U
1, Name: Tt
2. Designation:

2 Date of Birth:
2, Educatonal Qualil:caton
5. Prasent Post hald and whethat < is
a cadre post or Ex-Cagre posi?
= Prazent Pay and e scate of pay of
w3d st held,
. Bate of conlinugus agponiment «
8 DeseEnt post
2. Sxpeience
= Bnel service parhculars (giving
~esignation pay scale and duration ol
saracein each grage).
TSOVhether SC/ST.
+ 1. Any other information

_ Signature ol Candidale

B T

PY110731~ PY1453:2

Phone : 0361 - 2540815

Result of Viva-Vace Test for various Catevorics of Emplovmem

Naotice No. 1720044

On the baslis of thelr performance In the written Examination and Viva-Voce,
Roll Numbers as mentioned below, are provisionally found eligible to
Post(s). Roll:Numbers are arranged in ascending order {Last Five Digits)

1. Cat.'No. : 01 of Employment Notice No. 112004
Date of Written Examination : 30/01/2005
40100010 "20100014 "30100134 10100380
Cat No. : 07 of Employment Notice No. 1/2004
Date of Written Examination : 03/04/2005

L 10700143 40700119 . 30700241 20700265
10700434 10700506 10700508
10701403 10701455 40701586 10701643

3. Cat No. : 08 of Employment Notice No. 1/2004

Date of Written Examination : 63/04/2005

10800515 10800667 (TOTAL=2)

Cat. No. - 09 of Employment Notice No. 172004

Date of Wrilten £xamination : 03/04/2005

10506049 {TOTAL=1)

5. Cat No. : 10 of Employment Hotice No. 112004
Date of Written Examination 030412005
31000087 41000165 $1000074 21000007

6. Cat. Mo, : 11 of Employment Nalice No. 172004
Date of Written Exarnination +03/04/2005

[¥]

107005271

candidates baaring
be esnpanched for the respective
and NOT in order of Merit.
Name of Post : Law Assistain 1'
Date of Viva-Voce : 06/09/20%5 .

20100786 10100888 4010:213. (TOTAL= 7
Name of Post: Primary Teacher {Bengali Medium)
Date of Viva-Voce : 07/09/2005 and 08/09/2005

30700268 10700271 40703272 10700394 10700400 .
20700593 40700960 407G1041 10701147 10701354 .
{TOTAL = 22) T
Name of Post: Primary Teacher {Hindi Medium) R~
Date of Viva-Voce : 03/03/2605 L
tame of Post : Primary Teacher (Teiegu Medium) J

Date of Viva-Voce': ¥09/2002

Name ot Post : Primary Teacher {English Medium)
Date of Viva-Voce : 09/09/2005

31000164 (TOTAL=$5)

Name ol Post ; Primary Teacher (Assamese Medium}
Date of Viva-Voce : 12/09/2005

11102189 (TOTAL =8

Date of Written Examination : 03/04/2005
21500039 21500099

Oate of Vritten Examinatian : 03/04/2006
216009°5 (TOTAL=1)

Cat Mo. - 18 of Employment Notice No. 1/20
Date of Written Examination : 03/04/2005
45800071 11800083 (TOTAL=2) -

Date of Written Examination : 03/04/2005
15200006 (TOTAL=1)

Date of Written Examination

: 03/04/2005
15500032 (TOTAL=1) ‘

Cat. No.: 52 of Employment Notice No. 1/20

Cat. Mo. " 55 of Employment Notice No. 1/2004 Name of Post:

S o (P TEEVTENSS T el T U R euiout CECTIE01E T TECYIELIS TR R "'“W“”;;-'r:r;-\:?- Pyiigssl YLD Pyis3izs raninn
cCio7008 ECi18296 EC12092¢ EC125420 ECII0150 €C136020  EC129333 EC1e6205  EC151163 16 “While every care has been taken in preparing the above result, however, RAL zesend
ECio7012  EC118536  ECI202%¢ £C125430 GC1I068  EC136052  EG1393:8  ECI6207 EC151267 the rividt to rccllil\' the.crrors and omissions,. if any in case of inadx‘chn'nt crror. Result ¢
cerro:  ECHISI  ECI0033  EC1T53827 EBCII0IG ECII60S4 EC139386 €CI36239  FUiRIeM e Hy e 3 v : . R
ECI07e-y BCTISIE6  muistdus  wCHISEES £0130273 EC1a6068  E1lend  ECEINS LTty At b en o Wit panalrde.org BN?\EF —U RE t
Forpratn EONINSsD ECIZD roy25554 CCAGI3IT ECI36076 £C132456  ECHB3SE TU1510a0 - AL i 4 a ’ R.\C
EC107252 GC11§ieq  ECI2iG22  ECI2E582 EC136235  EC136108 £C139:82  SCI835 CEC1E5G7 o i $ RGN
£C107370 EC118583 EC121008  ECI255%0 £C130258 EC135116 EC139484 ECI4B379  EI153109D :
£Ci07442  ECTMBS32  ECI21060  ECI25664 £C130362 EC136174 EC139500 ECH4B345  EC151603
£C)o757¢ ECT18895 EC1Z1129  EC125694 £C130252 EC126188 ECI¢s30  EC1HGssH  ET151685 @URANNM CQ’RPORQ“OH OF INDIR it
EC1090+48 E£C118598 eC121190 EC::’SS% EC139390 £C136222 EC139550 EF:HGSO\ £Ci151831 UeIL . R -('AiGoverpmergt of lnafa Eg:e‘rmjes)kh )
£C106672  ET'1EG42 EC121208 EC1I5738  EC1304:0  EC136288 EC139612 ECHe6525  ECI5IEDS AR —— -P.({.J;duguda Mines, Dist. Singhbhum (East), Jhar an.f
£C109100 EC118862 CCI21250  ECI2S7ES £C120266 EC18330 ECis7iz  ECHEses  ECISOM }3- FAX - 0857 - 2730993/2730322 E.mart: €8,
£C100108 EC1IATGS  ECI23270  ECI2B770 EC130480 EC135334 EC129756 EC146553 SC152032 " ; o : _ Advertisement No: 09:2005
gciog12e  ECHIE7T20  EC12128)  EL125782 EC130520 £C136432 EC133770 £C147053  £C152063 CORRIGENDUM SYECIAL RECRUITMENT DRIVE FOR SCIST
ECi0gl<s  EC11673¢  ECI21I28 EC125808 £C3i20534 ECI36518  EC1:0036 ECIITIDS SC1523Y7 Retarence Advl Mo 172005 pubished Applications are invited from Indian citizens far the
£0109302  EC118814 ECI21328 £C125834  EC1305%0  £C136543  EC146190 ECI4T183  TTND inine fomloyme:uwewsdmec‘. 1" 0ct. Management T'r_ainee (f\_ccgunts) rese:'e'Qj?rnlSCs :j!
e Rpacsion Fasol e 1676 or. ot
co100i68 ECIISSS0  ECI21398  EC1238i1 ECIIZNE EC136574 E£C120238 ZC1aPIy iz may pe tead as wamn 30 Days' 1) grigible candidates may apply giving fuil ceinils as
CC109530 EC1i8884 EC121400 EC125956  ECI3NT0 EC136670 E£C140256 EC147333  EC1526 nsiead of 10 03ys tiom the cate of | | ‘application Format’ Superscrining ine Acvl, No. an
£C110054 EC11B887  [CiTia0d  ECI26240  EC132206 EC136700 EC140258 EC147351  EC153020 ication of this adverisementintne || iine oost at the top of the envalcp2. alnng wiil an
£C110098 EC118008 ECITais  ECI26297  EC132240  EC137016  EC10284 £C147361  EC1SIWS Enployment fews atnar AN | | passport size. photograph and copy of caste certific!
ZC110130 EC118970 E£C121886 EC12627¢  EC132330  €C137B0 EC140356 EC147515  EC153249 fss: Duector faomn ) | | COMPany Secretary al the address given above within 3¢
£C110142 £C118082 EC121898 EC12628¢  ECHI2386 EC137240 EC140360 EC147429 E£C15325° 1or bwecior | | days of this advertisement.
£C110228 EC119104  EC1216T7  ECI26324  ECIA2422 £C117248 E£C140234 ECI47465 EC153257 EN 28111

. . - : “ploy : Notice No. 1/ P : io Sci . is iy Lo ds
Raitway Recruitment Board :: Guwahati B Cate 3ol Bl e e eavone pvsons
Station Road, Guwahati - 721 001 11300134 (TCTAL= 1)
9. Cat. No. : 15 of Employment Notice No. 1/2004 Name of Post: TGT (Pure Science - Assamese S

Jate of Viva-Voce : 1310972005

11500136 (TOTAL=:Z)
Cat.No i of Smployment Notice No. 1/2004 Name of Post: TGT (Pure

Scicnce - Bengali Med
Date of Viva-Voce : 13°0372005

04 HameolPost: TGT {MIL . Bengali Medium)
-Date of Viva-Voce : 13:99,/2005

04- Name of Post : TGT - Drawing (Bengali Mediu:n)
Date of Viva-Voce : 13/09/2005 t

PT1(Bengali thedium)
Oate of Viva-Voce : 13/09/2005

FIhiic every ca-¢ has been taken in preparing the above results, the Railway Recruita
Guwahati. vaill aot be responsible tar any typographical error and reserves the right to rectify

and omissions, if any.

i

‘Officer, N.F. Radway, Maligaon.

_onward processing. Candidates will be informéd iadi

panels have already been sent.to, the,Chief Personnel Officer, N. F. Railway, i1

vidually from the OHice of the Chic!

Beware of unscruputous pessons who may misguide candidates with false promise!

¢ them solected for the job, on illcgal consid

merit of the candidate.

police. RRB, Guwahati assures that. cvalaationls

eration. Such persons deserve to be handed ¢
tegtian is tully computerized and is bas

Chaiiman, RRE, Guw 5 -

'_ AR, o ) 1'\’9")\\/
ddvucate

Ascommendation of Depasiment/ 11102501 21101082 11101073 31101652 41100373 11100397 11100265
Lurustry forwvarged w.: apphcanodn. 7. Cat Ho. : 12 of Employment Notice No. 172004 Name of Post: PGT (Education]

IR TUNE So DU - P T F‘,’,‘?Q’ ! b Date.of Written Examination : 16/04/2005 Date of Viva-Voce : 13/09/2005
Ceesifanlnyinese frie Loryy 11200054 (TOTAL = 1) -

\S5-2\ - A ctopbsn —Q005 —=.
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H - ANNEXURE 2

RANIWAY RECRUITMENT BOARD : GUWAHAT!

Employment Notice No.: 01 of 2004

'  4® DATE OF PLBLICAYION : 12 -06 - 2004
DATE OF CLOSING 12 -07 - 2004

Applications are invited-in:the.prescribed format enclosed {to be neatly typed on good quality A-4/ foolscap size paper using one side only) from eligible Indian Nationals for the

i ::515 in the North. East:Frontier Railway. Applications complete in all respects along with required enclosures should be sent to the ASSISTANT SECRETARY, RAILWAY

:?élg;mngNT 'BOARD' srA'noN;ZROAD,-"GUWAHATIJBmM, ASSAM, by ordinary post only, so as to reach the Board's office on or before 12.07.2004. The applications can also be
dropped in the Application Box keptinithe RRBioffice up to 16:00 hours of 12.07.2004.

The envelope containing the application should be clearly super-scribed in RED INK “Application for the Post of
& Community, i.e., SCIST/IOBC/UR/ESM." - 4
gach candidate shogild:send only one application tor a Post. If a candidate submits more than one application lor the same post, hisfher candidature will be cancelled.
trthe-application form in their own handwriting and must sign themselves’ Otherwise their candidature will be cancelled if detected at any stage.

Category No.

IMPORYANT: (1)

2) ]
gl) Candidates must fillzin:| . '
(4) Applications sent by-registered post/courier or speed post will not be fiCknow.lcdged, .
(5) Last date of submission cf.application for candidates residing in Andaman, Nicobar and Lakshwadeep Istands will be 27.07.2004.

RRB, Guwahati at.tha'discretion-may hold written examination far more than one category in a single session. RRB, Guwahati at the discretion may also hold a common

6 > p A . LA
®) examination for moreithan one.category if considered necessary. RRB may hold additional written examination(s) or second stage written examination. ln such cases
the merit secured in-subsequent examination alone will be the criteria for further recruitment process.

Minimum Educaliona! Technical Qualification

- Mame of Post - Scate of | Age as on | Medical No. of Vacancies Exam.
Yoo Pay (RSRP) | 01.07.04 |Standard SCISTIOBC]ESM]URPOTAL Fees (Rs)

——""SEPARATE APPLICATIONS TO BE.SUBMITTED FOR CATEGORY No. 1 TO 29

A University Degree in Law wilth 3 years standing as a pleader
al Bar. Serving employee who are law graduates are also
eligible to apply provided they have served for at least § years

i Law Assistant ’ 6500 - 10500} 18 - 37 cn 241 2 0 2 4 50 in any Branch of the Railway Administration. Railway
. . - Magistrate [full filling the above-prescribed qualification may
_ »__‘A’. & A also apply.
T A e |- e T B. Sc: with Chemistry with | .year Diploma in Health/Sanitary
2° | Health &Malaﬁiﬁpﬁﬁ_ 1:4{-5500 ~ 9000 § 18433 cn optr]o 01« 5 60 - __Inspector from a recognized Instilute.
- Ty Post Graduate in Sociology! Social work/ Communily

- Education or ailied subject with similar course contents or
22-35 cn 0 _0 0 o i ! 60 Graduation in the above discipline wilth.2 years Diploma in
{ »___Health Education from a recognized University.

B8.Sc.”_with Bio-Chemistry! Micro-Biology/ Life-Science or

P B aBata

' L - _ ‘ equivalent + Diploma in Medical Laboratory - Technology

4 Laboratory Supesintendent Ge. 1 ) 18-33 an ‘ 610160 0} 1 60 (OMLT) two years course or equivalent or B.Sc. in Medicat
. L e = Technology (Laboratory) from a recognized Institute.

i0 '+ 2 with Physics and  Chemistry and” Diploma in

Radiography/ X-Ray Technician/ Radio diagnosisTechnology

18~ 33 a1 oo} o0 0| 1 60 (2 *yéars course) from a recognized ‘Inslitute) or 8.Sc. with

: : diploma in Radiography/ X-Ray Techniciarv Radio- diagnosis

Technology (2 years course). ) .

‘H.5.L.C. passed. A Nurse preferably with preparation in Homes

Social Science and/or. experience in-a.admgg}}rggg& E;’O“Sm!"f.ma
5

e et by b 4. e ap. | Hospital or Training Institute OR a. pérdon with,
: C” 0 0 0 ° 1. 1.' ’ 60 .- Certificate in Home. or Sodal Sciencezor Calen
f - with some experience in Hostel or Hotel Manageme

-.5.‘-..:

& | Wardén Femalé -

- R N NP (1)HsgherSeconda’
2V 5 0 115 22 i 60 - ' . [ntérmediate with'

g

adriti4h

L
. Lidvear:
L R e R SRR IR

cate

‘
new P



{4500 - 7000 |

mationiwiih 3. year JB‘I 0f
tenoe lo»‘teadr slh:ough H:ndr medium

4500 - 7000

20 - 40

Ty

Sec 3
Gvaa!em.“(Z) Compelence lo ‘!each thrwgh Tetegu meciun

sy ﬂ )' *#F“‘ v

i

4500 - 7000

2040

lnlennedsate.'mlh 1. year JBT or its equivalent o Senios
Se ~_,_”‘(plus .2) examinalion with 1 year JBT or s

'eqnﬂvﬁ!eru"(z) COmpelenoe 1o leach through English medium
€‘ﬁueﬂtl1('3‘i“‘r“*‘5‘3'1”-

H
H

{
i
}

anary Teacher {Assamese Medium)

4500 - 7000

20-40

crz2

niemiedial
," “Secondary

E wuh 1 year JBT or ils equivalent or Senior
‘T(pius :2) 'exammahon with t year JBT or us
uwalem (2) Compelence 1o {each through Assamese

rs
', “mediimi ficenty. *

+

PGT (Education)

6500 — 10500

20 - 40

ciz2

“(137:27 “Class "Masler Degree in Educalion (2) Universiy
- .Degreel &ploma in Educatiorv Teaching o1 2 years integraled

" WPostiGraduale Course of Regional Coliege of Educanan of

NCERT (3) Compelence 1o teach through English medium

167 (Bio Science — £nglish Medium)

5500 -~ 9000

20 - 40

cr2

(1L2""*Ciass Bachelor's-Degree in Science (or 45% of marks
mn"be ﬂconsmered equnvalenl to 2™ Class where lhere is ng
demarcation of class in Bachelors Degree} wiln Botany.
Zoology and one subject oul of Physicst Chemustry. (?)
University -Degree/.Diploma in Educations Teaching or 4 years
inlegrated Degree Course of RegionatColiege of Education of
NCERT (3) Competence 10 teach through English medium

TGT (Pure Science ~ English Mecium)

5500 - 9000

20 -~ 40

cr2

(1) 2°-Class Bachelor's Degree in Saence {or 45% of marhs

can be wcons:dered(equivalent 10 2™ Class where there is ro
demarcation of idlass -in Bachelor's Degree) with Physics
Chemistry and Mathematics. (2} University Degree/ Diploma n
Education/ Teaching or 4 ‘years integrated Degree Couise of
Regional-Ccllege of Education -of NCERT (3) WCompetence o
\leadi through English-medium.

TGT (Pure Science — Assamese Medium)

5500 - 9002

20 - 40

fJClass»Badzelm‘s wDe,greefsg;fc:ts:ru:«e {or. 45% ot marls

TGT (Pure Science — Bengali Medium)

Lo

5500 - 8000

20 ~ 40

Ccr2

aoonsuiered equwaiem'to “2"“ Class where there is no
demarcation™of dass in ‘Bachelor's Degree) with Physics
Chemistry -and ‘Mathematics. (2) University Degree/ Oiploma i

~ Education Teaching of 4 years integrated Degrec Cowse i

Regional College of Education of NCERT (3) Compaienie @ .

leach through 8engali medium.

H



N ) - i B it SN ol W e P e SR

: P T - . T) 27 Ciase bacheiors Ceqrea (of 45% : i
; [ T ? . considered equivatent to 27 Class where herg 1S no
: . . | ; ! i , demarcation of class in Bachelor's Degree) in Hindt iterature.
S 4F | TGT (Hindi - Bengalt Medium) 20 - 49 R N Y I 50 . {2) University Degreel Diploma in Education/ Teaching or 4
: i [ i I : years Integrated ODegree Course of Regional College of
: i | ] Education of NCERT (3). Competence to teach throygh Bengali
; [ N RS S S R P N VNI VS S medium. . : [ ——
e : i : (1)2™ Ciass Bachelor's Degree (of 45% of marks can be
© : ! considered equivalent lo 2™ (Ciass where -there is no
'¥ i . ) i i demarcation of class in Bachelor's Degree) w Bengal
'y 1 TGT (WAL — Bengali Medium) 5500 - 5000 | 2040 Ci2 [ 1 0 | 2 60 ; literature. "(2) University Degree/ Diptoma in Educaton/
i i : i : E Teaching or 4 years Integrated Degree Course of Regional
P | Colloge of Education of NCERT (3) Competence 1o teach
] [ TS S R S S - through Bengali medium. e
: i : : A University Degree or its equivalent from a recognized
i 1 . . - H . = ! University. Diploma in Rail Transport and Management from
Vgl Tea y -7 18 - A 11171 2 g i3] ¢ " ty. ip p N .
i, 19 Trainee Assistant Statien M?S e . 4500 - 7000 > 2 > ? 33 v 60 the Institute of Rail Transport will be an additional desirable
| ! L [ B I A S gualification. - J—
TR - . . ; - . A University Degree or iis equivalent from a recognized
, 20 | Enquiy Cum Reservation Clerk -1 4500 ~ 7000 _1_8_:_3_3‘_ ] ci j_di_j_ __l_» 7—2__7__1"_7_ _ "0_ i University. ) —
s R . ) ] ) Matriculation pass plus (1) IT1 in_ specified  trades/Act
i 2t ‘ Appr Diesel Assistant Driver 3050 - 4590 | 18-33 A 25713] 45 | 17 {67, 167 40 Apprenticeship in the trade: (
B i % (i} Fitter
l - o (W) Electrician
'u' {iin} + Instrument Mechanic
! | (iv) . Ml Wright /Maintenance” Mechanic
i ! (v) * Mechanic {Radio and TV)
* % (wi) Electronics Mechanic
: {vi) Mechanic Motor Vehicle
{wiii) Wireman
(ix) Tractor Mechanic
T (?g)_ . brArmatute and Coil winder
g (_:fi)" ’ _Meéhan'ig: Diesel
i (xiy " ‘Heat Engine = :
] d OR’ 7(2)* Diploma -in Mechanical/ “'Electricall  Electronics
L IR P . _ . _ | B __Engiﬁ»eering recognized by AICTE in lieu of.IT8. :
" N e T . : 17 ’ 1 i - 1. {a)Pass.inist year of B.Sc. (Physics) OR {b) Pass in 10 + 2
] S L N RV ‘ ’ : 1.1 tage “In-Higher’ Secandary- in- Science” with Mathematics/
- Frectsi -] 4000~ 6000 } 18 -33 an 1] 1 stage. in - Higher. Secondary- i with ¥
: 22 | Blectrical Signal Maintainef Gr. . [ 5 60 Physics of equivaleqt and as casual ESM for 3 years in 5 8.7 -
| N ___4_______‘_____-—————-—___,______—-—_ S : Department. . ' ’ . '
i i . ) . Degree’ in ‘Metallurgy/ Chemical Engineeiing recognized by
i e e - 5000 22-35 B/1 1 1 2 R 7 60 . N !
23 Chemu;cii:. Me(al!urglcal Asstt. Gr. t 5500 . Q|3 AK;YE or M:Sc; Degree in Chemistry! Applied Chemistry.
i L : o S I - ‘ ‘Diploma” in Mechanical Engineering recognized bY AICTE.
. 24 | Apps. Drafisman (Mechanical) 1 5000 ~ 8000 cn t1o] 2 0|0 3 60 Hoiders of Drattsmanship from Recognized University are also
. b ‘ . C | L eligible o apply. . T
T T B.Sc. with Physics and Mathematics. Civil Engineeririg Diploma -
3 s 2 A3 2|1 4 N et At
22 r% ' 27 e 50 hoklers, recognized by AICTE, are also eigible. ___ |
ST EEE j . L T " Diploma.in Mechanical/ Electronics/ Production/ ited
26 I Appr. Junier Engineer Gr 1 (TM) _ 3 o} 1 112 5 60 |nstiumentation Engineering recognized AICTE:
~ Appr. Section Engineec Electncal. . 1) | 2035 | Tlo] 1t 101 3 [ 60 | DegreeinElectrical Engincenng (e nized
. g ] i IS . iploma in- ical/ i i
) App(.._JmiQﬁ.Engi_n_eefg_Gl. I-(Elecirical) L 14 2z} 1] 9 . 60 g:g?[—ia v- Electrica E!ec{[o.n'ivc'sfig_l




e

Iy

18 - 43

}

[_),

§ AT I
i

.29 i Appr. Jumior Engineer Gt 1 (Bridge) . 5000 - 8000

1L

i

“SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No.30 TO 33

e s e vt

Diptoma in Ciwil / Mechanical Engineering recognizea by
AICTE. 10 posts for Civil Engineering & $ posts tor Mechanicat

Engineering.

.36 | Appr Juniof Engineer Gr. It (P. Way)

SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 37 TO 39

it 0

[ 30 | apor. Section Engineer (Bridge) 6500 - 10500] 20-35 as lolo Degree in Cvil Engineering recognized by AICTE-
-—;—_—A—;;r_-Sth?n Enginecr (Drawing) 6500 — 10500» ——2;.,35 (E,-:" “:;1:7—_ !’ i i_—_—J ) Degree in Civil Engineering recognized by AICT.
?E:jlgcction Engineer (Works) 6500 ~ 10500{ 20-35 A3 ; 2 i Degree in Civil Engineering fecognized by AICTE.

13 Appr.-g:.’:cliﬂﬂ Engineer (P. Way) 6500 ~ 10500 20.35 A3 'i 313 ! Degree in Civil Engineering recognized by AICTE.
T TSINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 3¢ TO 36 -
| App.,'}u_.‘";{;:;g',"i:;;c'r:'{i (Works) oo —goo0 | w3 | an Ge Dipioma in Civil Engineering recagnized by AICTE "
'35 | Apm._.—l:nior Engineer Gr. Il {Drawing) 5000 - 8000 [ ieas | oen i; Diploma in.Civil-Engineering recognized ey aicte
- 7 5000 — 8000 18-43 i s 3 Diploma in Ciyi[_‘_Erjgineering recognized by AICTE.

Degree in Mechanical/ Electricall  Electronics Engineering

! secti i I =lectrical) | 6 - 0} 20~ 35
37 l.\ppr. Seclion Engineer {DiasclifElectrical) 500 - 10501 -_0_ __'f w recognized by AICTE.
; Apot. Section Engineer (Ciesel : - 10500 G-35 m Degree in Mechanical/ Electrical/ Elecironics Engineenng
38 Mechanical} ) 6500 - 1050 2 3 & ¢ recognized-by AICTE.
s ecti i 5 Degree in  Mechanicall Electrical Electronics Engineering
; c = rksh -1 o - 1
39 1 Appr St Section Engineer (Warkshop) 6500 0509 2 ._.J,J e 4] recognized by AICTE.
SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 40 TO 43
T AR S N R PP - Diploma in Mechanical/ Electricall Engineedng recogﬁi?:ﬁ by
40 | Appr Ji Enginzer Ge ll (C & W) 5000 - 8000 | 18 - 33 B/ 714 13 27 55 60 AICTE. Minimum 50% of the total posls will be trom
| . mechanical Engineering discipline,
Diploma in’ Mechanicall Efectrical/ Eleclronics Engineering
41 | Appr. Mechanic {Dieset/Mechanical) 5000 - 8000 18 -~ 33 BI1 210 3 4 1" 60 recognized by AICTE. Minimum 50% of the total posls will be
- ] _ from mechanical Engineering discipline. .
. . . Diploma in Mechanicall Electrical/ Etectionics Engineering
42 | Appr Mechanic (Diesel/Electrical) 5000 - 8000 18 - 33 B 210 4 3 11 60 recognized by AICTE. Minimum 50% of the total posts will be
tfrom mechanical Engineering discipline.
1 E Diploma in- Mechanicall Electrical/ Electronics E,ngmefan'ng
43 | Appr. Jr. Engineer Gr. Il (Workshop) 5000 ~ 8000 | 18- 33 B8/1 ilo o} 7 10 60 . fecognized. by AICTE. Minimum_:50% of tha total posls.will be
i ™ e from mechanical gmfnee ring discipline. -.. .~ - N Ll
ik X 2 %7, el D TR DA e et g, Tt
» . SINGLE APPULICATIONS TO BE SUBMITTED FOR CATEGORY Mo, 44 TO &5 ~ oy . . JERT B
S . R . RI% SN A N I . . \_'Elecuial.l Telecommunication
X - e . 20-35 A3 YT 4 5 12 80 rizad by AICTE
- R ) ; _ F oan_ o] : -Degree’ --in -~ Elecironics/- - Electicat/ Telecommunicalion
Appr. Secoon: Engineer {Telccom) 6500 — 10500 20-135 AN (2101 1 3 7 60 recognized by AICTE or M.Sc. (Etectronics).
SINGLE APPQCAT'IONS TO BE SUBMITTED FOR CATEGORY No. 46 TO 47 .
"6 | Junior Engineer Gr. Il(Telecom). | 5000 - 8000 | 18-33 | A3 S f2 2 v} 7 . Diploma ~in . Electronics/ - Electical Tetecommunicatian
' i ( - 4 ' { - bt Engineerg recognized by AICTE. Or M.5c. Electronics.
"7 | Aopr. Jumior Enginoer Gr, Il (Signan  ,5000-8000 | 18-33 [ A3 | 110172 B 60 Diploma 'in  Electronics/ - Electrical/  Telecommunication
i ‘ . L [ i . Eng«m_a‘erlrjg recognized by AICTE. -

#
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- e . ety

FOR CATEGORY Mo. 48 TO 49 -

SINGLE APPLICAT‘ONS TO BE SUBMITTED
SRR e e
* \

piecine Signal pMantainer Or 1l 3050 — 4590

[ | {a) —Malr':E\;u':;;m:: "x'!n-:“ otase pase) angd 1T czznihcatc in
i ! i Electricians LY it Gitors Wiieman Trage and 1 yeal
H ) 1 experience as L pEstm S a T Depantment OR (0) Musl
16 -33 ‘ B 614 be a Casud! i swblectncal Fille for 3 years in 5 &
‘ l Depatingnt il (£ Hassn * 2 Stage v Higher Secondary with
i t M_i . ] Physics & Mathaimaics of its equivaient
i (a) Pess i 7 siagt wy Hagher Secondary with Mathematics
i and Physics o vuivalent OR (B) Matricutation and 17
certificate n Electrieal Ragiol Wireless/ Telecommunication/
TV Trade sng 1 yoas expencnte as casual TCMMWM in S&T
Departiment UR () Must be a casuat TCMAWM for 3 years in S
L._ | _ &7 Depanmen

. —

|
!
!
‘
{
i
;

18 - 33 31 610

!
|
!
1
i

4G | ApDS | clecommurication Mawnaines Gr.llli 3050 -~ 4590

%
' !

e e e e S e e p— e i)

i ) 'S;NGLE APPLICATlONS TO BE SUBMITTED FOR CATEGORY No. 0 TO 51
"i A Un.'véE;E;T" U-L;_»'"‘,“ o “L-«;G(Jé:em from a recognized

e s T aebReES S S "“-“-'——--—""T—j 7 R —“'r‘.'["“"—r-
H ! I Uriversity, Dwicnid 10 Ka# Tiansport and Management from

{ralfic Apprentice 5500 - 9000 | 1833 w2 [3laej @4 lr9] 38 60 the Institute 0 Rai Transport wilt be an additional desirable
p .
1 qualification
Y e - = } e = oo < e e s i St r_—-——I S ‘_,...._._4-___——‘.——- et Am—————— = =T o o ——— _,_,___—__’____—————_'_——
i | r Degree iom a recogized Universily or its equivatent. Diploma
entice 5500 — 9000 | 18- 33 ‘ Cil 113} 6 2 19 21 60 in Rait Transpe and Management form \he Institute of Rail
{ ' i L_ L Transpoit will ye an addiional dgesuable quahﬁcation.
et e ot et e e e s ! e o e At s - g t— et

et wm e T T T -

51 1 Commnercial Appe

t __,__,__..__.____....-———-____-...,4_________—-——.__._.-_.. S SO "
{77 T SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 5270 53 TR B W R — e
ek A T - 1 [ ] ——-1 1 T (1) MA Begiee w Drawing and Fainting! Fine Ars from a
i l . (ecognized Universiy o BA (Hons.) in At and Al Education of
i { ' 2™ Ciass Bachelor's Degree wilh Orawing and Painting/ Finé
‘\! Ads with minimuim 2 years full ime Diptoma lrom a recognized
i institute oF Higher Secondary/ Intermediate with minimum 4
| 1GT (Drawing — Dengali Medium) 5500 — 9600 | 20 - 40 ci2 afol o] 0}t i 60 years full time Diploma in Painting/ Fine Ads or part time
¢ Oiploma of not less than 5 years duration (2) Competence 10
'\ (each through Bengali medium. {3) Desirable at teas\ 2 years

teachers tramning cowse fiom a recognized Institute of 2 years
_ teaching expenence in a recognized Institute.

(1) MA Degree in Drawing and Painting/ Fine Ars from a

recognized Universily of BA (Hons.} in Ar and Art Education of
2 Class Bachelors Degree with Drawing and Painting/ Fine
Arts wilh minimum 2 years full time Diploma from a recognized
Institute or Highet Secondary! Intermediate with minimum 4

53\‘ TGT (Drawing — Engtish Medium) 5500 - 9000 | 20 - 40 cr ojoto oty P 69 years full time Diploma in Painling! Fine Ars or part time
1
)

Diploma of not less than 5 years duration. (2) Competence to

teach through English medium. (3) Desirable at least 2 years
teachers training course from a recognized Institute or 2 years

| ST

: Lo ' | R
‘ b teaching experence in a recognized Institute. e
\,_J//——L—’;_"_L—__l’,f—l—vL_——L——Ll__—_L- —_ e e O .
H ! SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY o 54 TO 55 ] T
‘ - g" ] { l ‘ (1) Graguate tom 2 recognized University with Diploma in_‘\ R .
t — - o o 1y . . ‘ Physical Training from a recognized Institule of 8.P.Ed. from 3 DT
\ 54 { PT {English Medium) & 04 ot 60 recognized University and Higher Secondary. {2) Competence 2 o .
! V : .k {0 teach through English medium.
——-——-‘—-'_"-‘—_—‘—"'_ . . . e e " r £} 0 rouniag
. T - e i i~ ] . . (1) Geaduate from a recognized University with Diploma i
Pt . A N Physicat Training. from 2 recognized Institute of 8.pP.Ed. from a
S 554 ?’tr(aengau-hienwm) ez : clolo 0 ‘ 2 z 60 . recognized University and Higher Secondary. {2) Competence
LT S SNBSS B . toteach trough Bengali MM ___ oo e o




ST= Scheduled Tribe OBC = Oiher @ackward Classes  4.5A1 = bx Servicmmen UR = Un Reserved  PH = Physically rlandicapped

" ' RRB:= Raitway-Recruitment Board  RSRP = Ralway Servides Revised Hay

tsrare tempaorary-and likely 1o be made permanent...
"o

Y .

nominly emoluments on successiul cornptetion of training, wherever applicable.
. Hg ¢.Rent Allowance and City Compensalory Allowance depending on the place of posting New Pension System mtroduced ftom 01.04.2004 will be applicable. envisaging vompulsory
ibulion- @ 10% of Basic Pay & DA by Railway employees:and matching coninbution by Government would be geposied 1 a non-withdrawable pension account. During traimng period only

conlrni
“’s'gfb“&ﬁd will.be paid as applicable Ihe selected candidates.are liable to be posted any where on Northeast Frontier Railvay. Cantidates will have Lo give securily deposit and execute Indemnity

will be oa the mummum of the scate of pay plus A 35 agmissible from time to time (n addion employee will

in this Emptoyment Notice Generat Manager (P). Northeast Frontier itadway wut i1 0 the quola reserved.for persons with visabihities

mt, RRB is not liable lo compensate the applican ior any

,: Tho yacgancies shown above are prowvisional and liable t
“Hgansequential damageloss.

o vary. In case the vacancy position, for any category is reduced or even maade

16 'v_;é;u{cicfdi Ex-Serviceman givan in the table are nat separate but included in the tolal number of vacancies,

The signatures on Application Form, Answer Sheet, Question Booktet and

required to sign below photograph at the place in Application Form.
dterent style may result n canceliation of cand.dature

i1 43 . -Apariirom signing on photogiaph. the candidate is
: ime of application, written examination. intarview ot document verdidicaton in d

! gtherplaces should be idenlical signatures at the t
O

I ey e . I . . . . . . .
DR 1.8 - ~Befora-applying for the posl the candidates should ensure that hefshe [ulfils the eligibilily norms. The candidate shoutd have the requisiie ducationai/Technical quatifications hom recognized
-, . Unlyersityfinstitute as on the date of submission of Lhe application and should enclose wilh their application attested copies by gazetied officer. centificates, mark sheets in support of having the

requisite quantication. The candidate must enclose the proof of qualification. Those awailing resulls of the final examinations need not apply.

A I < Separate.applications are to be fitled {or Cat. No. 1 to 29 {one application for each category). A single application 1s to be filled lor calcgones 30 to 33, 34 to 36. 37 10 39 4010 43, 44 1045, 46

to 47, 48.10 49, 50 to 51. 52 10 53 and 54 lo 55.
: Sepving Deafence Fersonnel inely 10 be (eleased within one year of the ciosing date can also apply agamst £SM Quota.

" The czmd@gales who have been debarred from all RRB examinations or lhe period ol debarring such candidate is nol compiletea. need not apply. Their applications will be rejecied. whenever

. detected. .

and conditions of this Employment Notice as per extant rutes wilt stand good.

Any subsequent changes in he terms

- . .13 while all cangdidales irrespective ot communily/group will be considered against UR vacancies, against communily/group quota vacanaes onl{f candidates belonging to that commurily/group will
- e considered. For this purpose. SC/ST/OBC candidates should furnish Caste Centificate fram compelent authorities, In case of OBC, Ihe certificate should specially indicate thal the candidate
does not belong 10 the Persons/Sections (creamy layer) mentioned in Col. 3 of the Schedule of the Government of India, Department of Personnel and Training O.M. no. 36033/372004-Es1L.

‘(Res) daled 09.03.2004-and the centificate should be in the prescribed lorm circulated by Ministry of Personal and Training. Public Grievances ond Pensions. Departmant of Personnel and..

Training. Government.ot india. The candidates belonging to. SC/STHOBC should clearly indicate the sama in the application (even : i
me in the specified tormat fainng which lhey will ba treated as .Wed and-subsequent raproseniations tor change of communily status wili not bo mumalmd
same i UM e - i Basadi S e ot Sy, Rt ? ' > s . PRt ¥
LR e LT %!“: A e )
vight of-3ppointment.in Raiway. .= P o .

candidate does not fulfill-any condition given in this Employment Notice, his/her candidature will

o ot A W AR S .
<ion must.be Geas and complete in Application Form (specially middle portion). Ridges musl be seen ciearly
- . . . - L

R A . . I T . . ) ]
+17 | Selected maile candidaies who are finally appointed are liable for active senice in Railway Engineer’s Unit of Tesritorial Atmry
" PR B . ' E - N ) X
118  Oate of examination and result af examination are published in Emplaymeant News, local dailies and website hiipfiwww. raitwayrecruitment.org. Call Ietlers for writlen examination ace senl (o
app!ian;sspost;(umu:mf-eate.o(. posting). RRB will not beﬁsppnsible_lor postal delay ol'wrong delivery. RRB does not.send reply to candidates who are nol selected written exammalion

PR n .

en whon applying for UR vacancy) and should aitach proot of the -




'y

sus Hatheay PASS AS and wnes agimesibie Wil e issued 10 the candidates Delnging 10 SIS T compiLiniied vt iy i

T s 1154 I
iy eatrm vang Lasie cedificaie AR 2Ny Candwatas aie reqinced 10 appear 0 he examinaions ai her owl oS!

ar waien examination of interview proviaed

o Selected canauiates will nave (o ungerge wainmg wherever required forher category.

Ladhes are also eligible However i may be noted mat maost of the vacancies \nvolves duties whicit are arduous in nature ang calles
atsn. away from nead quaiter.

tae working o shifts at odd hours and at road side stations

Cambioate snoutd il application form N nisfnes own handwriting. 1f it is found that somebody eise has filled the same. e candwiatine wil be cancelled

1.23 g.g\_g]lON:

1231 Any materials suppression of facts or submitting forge certificateicaste certificate by a candidate for securing eligibility andfor obtaining privileges incl
appearing in the examination shali be liable to not only for rejection of hisiher candidature for the particular recruitment for which he/she has applied, bu
debarred from all examinations conductied by all RRBs atl over the country for a period of 2 years and fegal action wherevet warranted '

uding free travet for
t hefshe will also be

1.23.2 Any candidate found using unfair means in the examination or deputing some one else in his/her place will be debarred from all the RRBs for lifetime. Such candidates will also be
proscculed ty lodging FIR.

1.23.3 Candidates submitting dupticate applications for the same category will not be considered. Even if such a can

didate getis selected inadvertently, hefshe will not be offered
appointmant later on and is even liabte to be debarred from all RR8 examinations for a period of two years. v ¢

1.23.4 CANDIDATES TRYING TO USE INFLUENCE OR UNFAIR MEANS WOULD BE DISQUALIFIED FROM SELECTION.

2. RECRUITMENT PROCESS :

2 rhe selection will be made stuctly as per menl, on ihe basis of written examination. I aadition. Aptitude/skill testfinternew will alsa Do ronducted wherever applicabie

2 the Railway Recruitment Board at its disceetion may hold additional wrilten test{s)/skitt test(s}) and/or interview if considered necessary, for ali or a nmited number of candidates includin
absentees as may be deemed It by Ralway fecruitment Board [+]
23 ne syllabus for the written exarnination will be generally in conformity with the educational standards and/or technical qualifications prescabed for the posts. The questions will be of objective nature
on General Knowledge. General English, Genaral Arthmetic, analytical and quantitative skils and knowledge in-the subjecis covered as parn of mmimum educationalitechnical qualification for (h;
posts. subject (o minor variations. The written examination shall consist of one sitting of about g0 muinutes duration. : -
¢ 2.4 The questions for the Aptitude Test {only for Trainee ASM and Apprentice DAD) will be mainly to lest perception. analytical and reasoning power of the candidates refevant to the safety categories
25 The Answer Snheets (OMR) will be n guplicate using carbonless paper and evaluation is computerized. The Question Booklet and the Answer Sheets are to be returned back in the examination hall ‘-

witivout tail by the canchgates for evaluation There shall be negalive marks deducted for each wrong answer @ /3 of the aliotted (marks for each question

286 The date and venue of the written examination and Agtitude/skil 1estfinterview will be fixed by the RR8 and will be intimated to the eligibte candidates in due course. Requ
. . : s . est for postponement of
examination/ interview and change of center/veoue will not be entenained. . ; quest for postp: of the
27 Final selection wil be based an the (61ai marks obtained in the written examination and interview, wherever provided, plus clearing Aptituge/ skl lest/ vision test elc. as required

28 The appainient of selecled candidale 1$ subject 1o fus passing requisite Medical Fitness Test conducted by the Raitway Administration

3. tAEDICAL FITNESS TEST &

The candidate recommanded for apponinrent walt pave LW pass requisite medical fitness tesi(s} conducted by the Railway Administraiion o ensure (hat the candidate s are medicalty fit to carry out the
guties connected with the post. Visual Acquily Standord is o€ of the important criteria of medical fitness of railway staff. Candidates are ot eligible for any alternative appoiniment if they fail in the final

I medical examnalion coqcuc!gq by the Railways before appointment for any season. The medical standards for different categories are outlined below:

. Pnys:cally Gt in all respects. Visuat Standards - Distance Visign: 648; 6/6 without glasses: Near vision: Sn: 0.6,
*B?n?c&ﬁaf Vision; Fiatd of Vision & Night Visign must be present.

0.6 withoul glasses (must clear Fogging Tesl). Co‘iour‘ Vision,




L

mPJi_ysit-zﬂy,‘m in all respects. Visual Standa
N . m ° -

105~ Distance Vision: 69679 withoy| glasses. Hesr Vision Sn 0.6.06 wi ] ‘ B
sion musl Dbt it - [+ 5 . withoul glasses Colom V'f'of\.*&mwzf,\hsmnuhem 0 Vusees &

. R e T ’ . : - LI L B B -
hysicatly fit in aliiespects. -Visual Stangards — Distance Vision: 6/9. 6/9 wilh or without glasses. Near Vision  Su- 0 6. 0 6 with or without: .. . )
ield of Vision & Nighl Vision must be present. } : wihoutglasses. Colout Vision. Binocuiar Visiwon,

o ¥ -

e

pects. Visua! Standards - Dislance Vision: 6/9. 6/12 wilh or wilhou! giasses (pow not 1o creeed +/- D) Near Vision: Sn: 0.6, 0.6 with or without gia
B o, U 3528

Physicatlly fil in alk res,
work is required. Colous Vision. Binocular Vision and Night Vision must ba prasent

"when seading of cid,

= Similar as above-

o

Physically {1 in all respects. Visual Standards ~ Distance Vision: 6/12. 6718 with o7 wiliou! glasses zar Vision Sn 8 6. 06 with or without glasses when reading or close work
° ! Y . WOk 15

required. .

Priysically fit in all resp cts. Visual Standards ~ Dislance Vision: 6/12, Nil with or without glasses Near Vision $n; 0.6 binéd wi - : Lo
is required. : 9 Sn; 0.6 combinéd wilh or withou! glasses when redding or close work

Note: (a) The above medical standards (criteria) are indicative and not exhauslive and apply fo candidains in general

(h) For Ex-Servicemen, difterent standards apply.
{c) Candidates applying for the posl of Trainee ASH ang Apprentice DAD should enclose medicai costiticatn kom a Hegisiered Eye Specialist as per prescribed format (Annexure - 3)

P AGE LIMIT

The lower and upper age hmit indicaled will be reckoned as on 01/07/2004. The upper age limit is relaxable as unoer sutject 10 Subnussion of requisite cerilicate

3 By 5 years for SC/ST candidates.
b By 3 years for OBC candidates.
ci By 5 years for Bonafide displaced Goldsmilns
o) By 10 years for physically handicapped.
e) By 5 years for persons who ordinarily domiciled the Kashmir Division of the state of Jammu ane Kasnmu from U1/01/1980 1o 31/12/1989
0 For Ex Servicemen up 1o-the exient of secvice rendered in defense plus 3 years provided they nha t ; ) ;
! : g sy have put in more than 6 months 2 &
for reservists not-employed in government service. 15 service afler gliestation and up to the age of 40 yeurs
) Up to the extent of service tendered by Group 'C’ and Group 'O’ Railway Staff and casual lapoussisubstitutes, provided . - .
. L . - L - B . hat they have tin 3
{conlinuous or broken) subject 1o upper age himit of 40 years for General.candidates. 45 years o7 SCIST candidates ang 43 ycar)s o1 leé :—_anr:]ig::?:;,:‘!w’::}:goizsg“;:'e
Administrative offices of the Railway organization such as Railway Canteens. Co-operative Socienes and Insiaut ; i q5 i : uasre
ive ) . a & 5 as uplo $ E - izati wsubi
. upper age limit of 35 years. 2 p 1o 5 years service rendered-in such orgap:?l.ahvc_:ns”.sul‘ued 10
hy T - Upper-age limjl in case of widows, t_ii_\r_o:ced women and women judicially separaled from then husband but nol remarned shall be relaxed. ; ritaingid

for SCIST candidates. . aes s

[ :EX-SERVICEMEN CANDIDATES

61 This employme C 2 ] - :
granied age relaxalion.and~fee5vexpmplion-_.as:igdicele,drln-paras 4:gnd 7-.

w

The 1erm Ex-servicemen means a-person, who has served in any rank {(whether as a combatant or non-combatani in theregular army. Navy or Alr force of ¢
a person who has served in the Detence Security Corps, the General Reserve Engineering Force. the Lok Sanavax Sena and the Para Military Forces. and

Who has retired from such service afler eaming his/her pension or
Who has been released from such service on medical grounds atlributable to miltary senace o circomst
Who has been released otherwise than or his own request as a resull of reguction i such ¢stabhsts

Who has been released trom such service after completing ithe speciiic petiod 0f engagemen: oit
misconduct or inefficiency and has been given a gratuily and includes persons of ihe Teritonn A

al

b Sos HAVONA TR SHNNHG AND awdioes meaical o olner gisabiity punsion o \
TS OWN EEGHSSR Oof Dy way ol aismissal o discharge on account o
1 nAtaegones

SESHE IR LR TR

i) Pension holders for continuous embodied service
) Pensions with disabiliues attabutabie to miitary seovice and

ase ot

Ry tpriard i

e

,, <
BRI RTPLRIE

s e
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1

ey Challanty w2y winners

PLANAT lOr-\l The parsons serving in the Armed Forces of the Umon, who on retirement from service would come under the category of Ex-Serviceman may ne perimtted o apply for re-employment
Efe year before the completion of the specific terms of engagement and avail themseives of all concessions awvailable to Ex-Servicemen bul shaii iyt pe permitied Lo leave the Uniform untit they
o - . - .
complete the specified terms of engagement in the Armed Forces of the Union. N ) . .

Sesvice personal who are 1o be discharged from military service on or before 12/07/2004 are eligible to appty against this advertisement.

e) Ex-Servicemen who have already secured employment undet Central Government in Group "C'7D" will be permitted the benefil ot age ¢etaxation as prescnbed for Ex-Servicemen for
secunng another employment n a igher grade or cadre 1n Group ‘€10 under Centrat Government. However. such candidates will not e efupble for the benefil of Ex-Servicemen
i the Central Gowt. jobs.

6. SERVING EMPLOYEES -

Candi;iates serving in any Government depariment or Public Sector Undertaking including Rarlway shoutd apply through proper channel or shoula apply directly 1o RRB, Guwahati with NO
OBIECTION CERTIFICATE trom the employer (o avoigd delay. The last date of receipt of applications in this office will not be extended on account of any delay in transm

itting the application by
the concerned office. No advance copy of the application wilt be entertained. Applications received after clasing date/hour will not be accepted :

7. EXAMINATION FEES :

71 For SC/STIESM  No examination fees
7.2 For General/OBC candidates: Examination fees have been indicated against each post

73 The examination fees/Postal charges are non-refundable. It should be paid in the form of a crossed Demand Draft of any Nationalized Bank or Crossed Indian Postal Order {(made on or after the

' date of publication of this notification bul befare the closing date of receipt of applicalion) drawn in favour of "RAILWAY RECRUITMENT BOARD. GUWAHATI™

payable at “GUWAHATI™ and 1PO should be payable at “GPO, GUWAHAT
accepted.

The Bank Oraft should be
I”. IPO/OD obtained earlier to the date of publication of the Empioyment Notice or after the closing date will not be

1.4 For Single Application, fea for only one Post should be enclosed.

75  The candidates should wrile the Employment Notice No, Name of the post applied for, Category Number of the post and Name and postal address of the candidate on the reverse side of Bank
) Draft/space provided in the Indian Postal Order.

7.6 Remittance of efamina(ion fees in any olher form except Bank Draft/IPO will not be accepted.
7.7 The pacuculars of Bank OrafiIPO should be indicated in the space provided in the prescribed application format.

7.8 An application not accompanied with Bank Crait/iPO of requisite amounl towards examunation lee/postal charges will be summarily rejected.

8. HOW TO APPLY &

8.1 The form should be filled up in candidates’ own handwriting.

8.2 Application(s) should be made on good quality white A-4 / foolscap size plain paper and should be in conformity with the format given in t
' " on is fegible. preferably typed in English or Hindi.

he Employment Nolice. Candidates are advised to
ensure that the applicati -

873  Cangigates purchasing printed application form from the market should ensure that it conforms 1o the format prescribed in the Employment Notice .

The application should be filed up by the-candidate in hisfer own handwriting. with ink/ball: point. pen (not in pencil) dated,and signed. Only international aumerals (i.e. 1.2.3 elc.) should be
used: The appiication (orm shouid be filled up ia English of Hindi only. strictly observing the instructions given in this Employment Notice. The candidate should affix his/her nammal signature in
. Ihe-application form {English/Hingi). Applications signed in capital tetters 1 spaced out lefters will be treated as invalid. :

N # N ey SR B P A ki : L 2 7 )
Thﬁ:ba_indl_glxlp_ - A dmss.;vith Pm"codo, Father's namoe and MNoarost Railway Station should bo written lagibly in ENGLISH in bolt‘_.l




5

. fE - AT . L L . B} : ceil
protographs Bnarecant 1ol carlierthan one aoRth from, ¢ ane of spplication} $asIpod size pnoiograph win deal front view 0f e CARcIOALE inAcHna albiach i Ble wiioUt €37 8RS
AlnsSCS gpould'ebe pasted O the.a iation foifn in Ihe space provided and sgnet oalhe Apnom_gf‘aph as widi as in ke space providedn 1ne Boxibelow the Pho g Two ,;oem'i‘m"ex;;;
igned on ne font of the photograph snould be encosed with the appiication indicating cangidate’s name 2 categony numBer 0 the rEvens e'o!'e"adrphm- ograph Candidates
- - b . * b > Ay ' L] .

7 emay wOte hat 1he RRB M2y seject alany stage $of pasting oitfunciear photograpn oR dhe a I tion ano for any sgnificant v analions DEIWCEN il o R
‘actual phy&'-cm appearance of the- A - - . pol 7 . ' . photograph pasteo in the appucahion and (3¢

.ipn form. candidate should indicate any t™wo visitie masks of taeniification iike 3 mole Of @ sCar e tounally this should mf&me . '_}“' entered in the oHGa!
h = s . AT k (ol Eiiekiert

87T - in para-2 of the applicd C
WL jgentification documents such 23 Schoot Leaving Cestificale etc.

- ) - N - d ‘. - . N N -
K The candidale s!;_pu\d write (he Eda@tvon at para-b of the application form in Englishitimds n they own FunNIng (ol o capnakispaced our toiters) randwriting. sitngwhich theit apphcations Wi

be rejected.

gg . Prool of age. proot of nuahﬂcalionslexperience and prool of community should be encloscd with the apphcation Altested Xerux €O i
L o ! L D - pres of ihe bonafide it i . : e
_authorities only should be enclosed wilh application form and not the originals The cenificates if nol in Enghsh/Hind: <houtd be accompaned by attested 1rmnl;fe?é£|?:ed ;L.lzz;eo:\pe‘em
s ans k hiHind: i

810 'Candidates ate_required 1@ send clear attesied copies of all rebevant mark shecis and of the final/provisional cortificates in proof of ineo educationalhiechnical qualifications
gat1 N should be understaod ciearly thal the enclosure form parl of the application Therefore, all enclosures should be sent Siong wils the applicati }

. . 5  the appl B - .
apphication will not be connecied and will stand rejected Y : application and-l any englosures are sent separately. e

fach candidate should send only one apphcation comptete in al! respect for vne Lategoly ot post {£xcept whereve! single Apphraiton 1S invited {or more than one caieglory of Posts). Cancw
u . ngaaie

submitting MoTe than one application {or a category will be disquahtied. it any such candidate gels selected inadvettently, helsh wili not be oftered appointment iater on and 1s even liabte ! b
i to be

deharred trom alt RRBs examination {or 2 peuod of 2 years

8.13 »_A c;nd-dale's single application only should be contained in one COVET. Covers with more than one apptication will b surmmanly rejected

Candidale who is to apply for more than one calegory should send sepatate applicahon, €
. separale 1RPOMD for the prescrbed value as wel i .
.. calegory in separate covers vl s a separate set of enclosures as (equited for each

815 Applications which are Wegible. incomplete, unsigned. signed M capitat letters not oa prescaped format, without i . e B -
A " ! . X photo of candigale, Not iavin Xetox i i > H
hawving 1P0O/0D purchased pefore date of noufication and afler closing date of Employment Notice are liable to be reiecled 1§ wne post and cgaleg:ry f‘z;xbcgrﬁgnr:gﬁ:‘z?é;r;hz:n;:‘gel:OC:!S'Duc:
= ¢ e

envelope conaining application. the same wifl not pe entenained.

ation should be clearly super-scribed 1 R INK -Apphication for the Post of Category No 8§ Comm
(U R b . uniy. 58

g.16 - The envelope containing the applic.
SCISTIOBCIURIESM“ without which the zpplication will be rejected

9. PENCLOSURES 3
The {ollowing enclosures should be firmly slitched alang with ine application in the given ordeéd

A valid tndian Postal Order or the Bank Drafl for the amount as prescribed in Para 7 of the application <hould be firmly tied/annexed on the top of the applicationdorm '7

a)
tica! passporl sized ,phomgraphs duly signed on the front. firmly stitched to the application {apar from one copy pasted on the form)

- py Two copies of iden
c) Application form in the prescribed format.
d) Aues'ledfPholostat copy of Matriculation of equivalent certificate regarging the preof of age ’ -
e) Attested/Photostat copy of the Academid.l'echn‘:cal quatification and marks lisl 28 applicable
N Aueslelehotosiat copy of Caste cerificate {rom competent authorities not below the rank of Tahsildar in the-case of SCIST candidates.
Q) Altesied/Photostat copy of communily certificate in the prescrived format as per Annexure 1 issued by the compeient suthonty m case of OBC candidales
n) Ex-sefvicemen applying for the post shatl submil AttestediPhotostat cepy ot appropnale certihicate issued Dy the services 10 clam educatonal standards .
i No objection cenificate from the employer. it aheady'employed. ) -
3 in case previous expernence is essential. documeniaty proo! should be enclosed indicating p2nod ol service

3] Altesled!anosla\ copy of requisile cerlificale in €ase of claiming age relaxation

B TR

Jp e
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It fr D NLLOSURES SHOULD BE EITHER N ENGUSH ORIN HINDI ONLY. WHERE CERTIFICATES AR NOV N ERGUSHE IR A‘%E'CSTED TRANSLATED VERSION (TO
ontTt NOULISH) SHOULD BE ENCLOSED THE APPLICATIONS WITHOUT THE REQUISITE ENCLOSURES WILL BE. REJECTED o . . )
h, o AN GF THE ABOVE ENCLOSURES ARE SEN P SEPARATELY OR SUBSEQUENT O THE RECEIPT OF APPLICATION. OR THi. ErCLOSURES NOT FIRMLY STITCHED TO
APPLICATRIN, THE APPLICATION WILL.BE REJECTED. : -

The appheations which suifer from any of the toltowing deficienciesfirregularities, will be summarily rejected:

mcamplotelfiliegipie applications or applications made o6 advertisements cullings apbearing in Newspapais.

et Unsigned and undated applications of wnling name in capitals under signature column or on the photogsiapt.

ey Apprcations with |POIBark Oraft ol lesser value ihan prescribed or IPOs purchased-prior 1o the date of publicasion gt employment nouce

vy Appheatians without complete/proper enclosures of enclosures other than in Hindi/English or illegible enciosuies

Wi ahihoui the photograph pasted on the application and signed on the front. i

i) Applications nol in conformity with the format . - i '

va) wilhioui proper caste certificate in respect of SCIST/OBC candidates. ]

th) Applicatons of underiover aged candidates. !

in) Applications of candidales who do not fulfill the ehgibility criteria. t

%) Applications received after the closing date and lune. ¥

X1} Agnphcations without the candidates’ thumb impressron in the prescribed place.

xun} Apphcations withoul dectaration in the candidales’ running hand writing in the prescribed piace.

) ine cnovelope containing the applicalion shouid be clearly super-scribed in RED INK ~Apptication for the Post of __ : Category No. & Community. i.e
<CIS TIOBC/URIESMT, without which the appticanon will be rejected. ~ —_— LB

zv) It ine anvelope contains more than one application. ait the applications will be rejected w

it 1120 may hold written examination anywhere in the country. The Centers aliotled by RRB will be tinal and binding.

12 e decision of RRB in all matters refating 1o eligibiily. acceptance or rejection of the appticall

ot | : ) ; Y - reje ons. issue of free Rail Passes. penally for false mlo;mariun-_ mode of selection, conduct of
whilen gxamination ang inleniew, skitAplitude test, altotment of examinalion center, selection, a

" ' ent . tiotment of posts 1o selected candidales et will be final and binding on the candidales and
no_engzriry of correspondence witl be entertained by Ihe Railway Recruitment Board in this regard.

s 13 The Railway Recruitment Board is nol responsible for any inadvertent error.
. . 14 Any lzgal issues arising oul of this Employment Motice shall fall within the legal jurisdiction of Central Administrative Tribunal / Courts in Guwanati only, : : . S
15. AVARNING 3 . o
Dear Candidates, ’ - ISR

-Beware of touls/cheats lalsely promising o get you some tavour. We yvould like to assure that such a thing is impossible. The recruitment will be strictty on merit alone. if you listen to
promuses of touts/cheals of associate with them, you are, bound 1o lose your precious candidature. Candidates who oblain services ol impersonator in RRB Examination-will be.debarred for lile from . k,\
appeanng in all RRB Examinations and proseculion proceeding wiil be initiated against them. 7 P ‘ ihe

CHAIRMAN :
RAILWAY RECRUITMENT BOARD . -

GuWAHAn-nto'ot . o
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Digte gaﬁunah

| ANDHRA PRADESH HYDERABAD

‘ PASS CEHTlFICATE CUM - MEMORANDUM OF MARKS
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.. BOARD OF SECONDARY EDUCATION, AP., Hyderabad
' DIPLOMA IN EDUCATION
Roll No.: 7451

vy
‘\-

o’ gl . Nersdme! (AP) oo
s . Bacundarahadt AN LG, S
I e be he
B B o “". v - ‘ {"
- Curtified that _ Y_SRINIVAS REDLY _ 1\ Y i

1 s, % _Soml REDOY'. - . whuwas
{ : . |
admitted in the District Instituie of Education & Tratuing (WIET
I R L
1 MEREOAET JHYDERABAD . during the academic year___ 200072004
- bas completed " the rwb‘ ear course of Diploma in Education in
N8 b Year 2001 e
DR o TR UL :
Wt . . : -';...Sr! ‘;._,f};‘ I . ‘
*He/She passed D."Ed’; Examination beld in _ MAY~2002
. DIVISION AWARDED : ;
5
. FIRST. : o
F IRST -
: puty Commissioner
R E o for Government Examinations
' - PRINCIPAL
R v,

T T RIS S C g ot T M AT G

Certified To Be Tiue Copy

M
Advacate




+ ) -~ .':-_‘"
N A
OFFICE OF THE DIRECTOR OF GOVERNMENT EXAMINARTIONS. A.P.:: HYUERABAD lj m
OIPLOMA [N EDUCATION, MAY- 2002 :: MENMORANDUH OF HARKS '
451 | NAKE : v SRINIVAS REDDY
IET NEREDHET HYDERAqu MEDIUN @ TELUGU 5.R1815
Theory Pla(LlOdlu
int. Assessaent Final Cxam Grand [. Practical Wrks Becured
------------------------------ jotal =es-wmssosmcsssssresomonooo-
e c Hax Hin Sec. Hax HMin vec. (for TP Obs Int., FL.  Total
'lst Year 9 , 30 12 70 28 100}  7x5 5x2 /x5 20 100
o Teacher ‘3 Edn in 30 12 13 70 28 50 43
- Emergin& India’ .
syihology 30 12 . 16 70 28 41 57

JEdn:Plg! Minagement 30 12 16 70 28 42 5B
: nd Ieacher tunctxons :

" Hethgds. of. Teiching 50 42 25 /0 28 56 BL 29 @ 28 1/ B2
_h;Telugu? e i B
Hethods of Teachxng 1Y 12 28 70 28 48 74 30 8 286 13 79

Min. Marks Consolidated Marks ¥
Hdrks Marks Secured Theory JTeaching Practice Practicum ;
Sec/Max. )er/nax Sec/nax. ¥
40 16 25 YR  286/500
40 16 33 2YR  357/500 402/500 378/500
25 . 10 15 ’ .
ce28 10 18 Theory Total : 643/1000 Six Four Three
200 - 08 15 . Practical (Yeaching Fractice + Practicum)
- 25. 10 . 20,7 Total : 780/1000 Seven Eight Zero
50, 20 42 Result
. .50 20 - .42 mem----
: 25 10 20 Theory : FIRST
Test RGCOde 2 30 55 Pract. : FIRST
ks for jr‘ :u 50 20 35
L{teracy Activity 75 30 58

- e = o= = T 8 Y E v A e = W e e A A A Y — = A e ee = e e e e e e B IS R T e e e e ar

T e e
Hvumnsno  SIGNATURE | "’525’@1% DEPUTY COMMISSIONER
+27.05.2002 . WITH e‘ Sedt - oy FOR GOVERNMENT [XAMINATIONS S
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Railway Recruitment Board :: Guwahati
. Station Road, Guwahati - 781 001
Phone: 0361 -254C815

Resuli of Written Fx.umm.llwn foryvarious Calegaries of Emplovient Notice No,

12004

On tho basis of thelr performance in tho Written Examination, candidates bearing Roll Number as mentioned below, are provisionally luunJ
sligitieto ho calied for Variflcation 0! Dacumants andlor Viva-Voce, as indicated. It may be noted that this resull is provisional, subject to fulfidlicyg of o

oligibility conditions 1aid down In the Employmont Notice No, 172004,

1toll Numbersarc arranged in ascending order (Last Seven Digitsinnd NOV in order of Merit

Dple of Written Examinatlon ;: 30/101/2005
€l No. ; 01 of Employment NOlice No, 12004 Hama of Post © Law Assistan]
40100090 20100014 30100064 30100134 20100270 10100380 20100511 40100534 40100615  4010C650 20100786

19101766 11301825 V1104970 34102166 11102189 11102501 TOTAL = 20
Dats of Viva.Vocs : 1009/2005 [MONDAY)

-~

101008388 40100934 TGI009%4
4910112 4010121) 40901727 TOTAL = 17
Oato of Viva-Voce : QWON2005 (MONDAY)
Cal No,: 7 of Employment Notice No. 112004 Namse of Posi @ Appe. Section Englnoer {Electrical)
42790001 22700038 d:70007C 2700164 22100176 T0TAL » & .
Date of Document Verification : 26/08/2005 (FRIDAY)
Cat. Ro. : 30,31, 32 & 33 of Employmenl Kotice No. 172004  Ramo of Post : Appr. Section Engineer [Bridge, Drawing, Works, P.way)
13000003 13000042 23000074 13000084 23000108  &3000N116 13000123 43000164 23000245 43003316 43000327 43000365 43000371 41000447
lJWDlN © 43000840 43000016 43000669 43000872 13000673 43000723 43000729 43000731 13000815 33100003 13100050 33100054 231000675
n‘\M" 12200068 13200132 23200178 43200106 23200213 13200221 43200273 33200279 23200288 2320029% 43200386 23200421 22200454
23200128 TOTAL = 42 . .
Date of Document Yeiificalion : J0108/300% (TUESDAY)
Cal, Ho, 1 3T, 30 & 39 of Employment Nntice No. 1/2004 Name ol Post : Appr. Section Englneer (Dlesel/Elect, DicsoliMach, Workshep)
43200017 4109088 1300107 33800047 13900001 43900005 11900058 13900120 43900182 33969245 TOTAL = 10 -
Date of Documaent Verificaston ¢ 26104/ 1003 (FRIDAY}
Cil, No, i 44 & 48 of Empleyment Notice No. 1/2004 Name of Post : Appr. Saction Enginecr (Signal, Teicenm)
14400022 14400027 14400975 14400247 | 14400291 44400406 14400416 - 24400504 ~ 14400508 24400518 44400541 34400682 14400659 5445074
V4400705 44400820 44400983 24500262 4450017 TQTAL = 1§ -
Oate of Documem Vcriﬂullon 1 1010812005 (TUESDAY)
" Dple of Writs en Examination ; 20!03/290§ ’
Cll. No. ! 2% of Emplopment Notice No: 1/2004 Nams of Post : Appr. Supsrvisor [P. Way)
02500165 4250_01!6 42600559 22500584 42500625 32500792 42500883 42501023 22501075 4230109% 42501155 12501497 42501203 12501850
418021330 12407439 TOTAL = 18 ) )
Dats of Cocument Verificatlon : 260812008 (FRIDAY)
Cat. No, : 26 of Employment Notice No. 1/2004 Name of Post : Appr. Junlor Eaginear Gr.ll (1M )
42600310 2280013) - 4260060% 1OTAL « ) -
Dale of Document Verilication : 26/00/200% {FRIDAY)
Cat; No. : 28 of Employmant Notice No 112004 Name of Post : Appr. Junio: Engineer Gr..it {Electrical)
32000028 12000130 32800401 228001861 12800235 12800304 42800418 42800462 22800510 42800541 42800595 42800618 12800632 12890650
42300664 12800674 42300736 22800751 12000767 42800780 12800795 12800747 42600837 12800841 32800884 22800808 1078l £ 26
OCate of Document Varification : 26/08/2005 (FRIDAY)
Cat. No. : 2§ of Employment Natice Ho. 112004 Nams of Post : App:, Junitr Enginger Gr.t (Briagnj
§2500004 21900025 42900025 22900154 42000280 42900370 22000410 119006138 22800806 42600874 101AL » 10
Date of Document Verlficalion : 26/08/2005 (FRIDAY}
Cal Ho. : 3, 31 4 38 ol Employment Notice No, 12004 Name of Post : Appr Junior Engineor Ge.-il (Werks, Drawing P.Way)
43400004 13400047 43400074 13400207 43400226 43400750 13400270 13400263 13400794 3)400364 11400367 43400518 11400518 13400464
13400871 13400873 13400034 313400667 ° 13400727 - 13400797 43400832 43400042 43401034 43401044 23401001 23401114 13401417 43400142
43401258 434092763 © 42401200 42401306 43401311 43401356 43401086 340191 4I401401 13401548 13401644 3401647 13401674 33401732
THQ1ITE 43401884 -« 43401888 43401922 7. 13401034 . 23400937 43401074 21401080 13602058 43402082 43402154 43402174 434027253 1L4C2349

,3)4c22¢0 13402322 * 42402370 4)402)0F 43402396 23402440 23402482 23402601 43402527 22402543 ¢340254% 13402582 13402615 43402613
434026486 13402078 13402695 43407736 43402841 43402881 13401084 43402904 43402968 21402063 43402800 43203052 23403134 4340310
22403224 43403245 43403300 43403404 7 43403401 23403422 43403478 43403633 1340362¢ 43403640 434030646 43403059 23403638 23463923
43403882 13404024 13404005 13404083 43404100 43404139 12404280 43404205 331500056 33500148 13500155 13500258 23500320 1500408
13500684 43600684 42600707 33500748 23800814 41500847 33500876 41500943 41600125 TOIAL = 12y
Date of Document Yerllication @ 27/08/2005 (SATURDAY)

Cat, Ho, ; 40, 41, 42 & 4) of Employment Notice No, 1/2004 Kame of Post : Appr. JE-II {C&YY), Apor. Mochanlc (Dicseiltdech 8 DiesclElect), Appr. JE Hf (Wornshop)

- 44000302 14000345 44000426 44000432 14000508 1400055) 44000732 34090742 24000786 44000055 240003856 34000960 34000680 44061002
MO01016 14001078 44001091 14001259 44001374 44001379 24001402 24001541 44001588 14001728 44001816 44002000 44002122 34602153
002167 14002340 14002340 14002441 44002444 44002455 14002673 24002673 44002682 24002764 44002768 14002875 14002934 44002%62
44002090 24003020 44000087 14003260 44003433 14003493 24003508 14003775 24003796 24004021 44004136 44004467 14004538 44004614
14004621 44004833 14004740 44004757 14004604 24005012 44005041 44005266 14005278 24005327 44005418 14005468 44005520 44005558
44005560  \400BSTT 24005624 44005657 44005658 14005694 14005760 14005781  440057B8 24005836 24005858 44005979 44006083 24006185
14006304 44006250 ' 44006581 14006614 14006797 24006924 14007057 14007145 44007262 44007268 14007401 44007452 2400747% 44007480
44007576 14007626 14007650 24007688  J40CTTH? 14007812 24007892 24007809 44100120  2410025% 14300285  TOTAL & 109
Date of Document Verification : 20/08/2008 (MONDAY)

Cal.Nb. : 46 & 47 of Employment Nolice Ne. /2004 Name of Post : Appr. Junioc Engtnoor Gr.4l (Telecom, Signal)
-7 JAGOD420  S4E00460 44500482 . 44600591 44600673 14600650  44600T42 44600805 44600927  I4600050 34601098 64601130 2460113« 44700750

14700384  TOTAL = 1§ .

- Dale of Document Verlfication ; 30/08/2 J05 (TUESDAY)

ato ‘of Yrite ation : 27/03/2005
Cat, No. 1’48 & 49 of Empioyment Nolice No. 1/2004  Namo of Post : ESM Gr.-lli, TCM Gr.-lb

~ 14300183 14800702 . 14200953 348009684 34801059 24601736 14002367 14602997 34803508 14601513 24803615 44804167 44804281 1480467 ¢

.. 44804601 44BOATIL T 44B050TS - 44805232  A4BOS4SE  24805THS 44805879 44808092 34508258 24806350 44308601 14808705 44800866 44806512

" J40070b4  24B0TI1T  44B07INT  44BOTIIE 44007644 14307855 242080862 246028273 44800827. 44808257 44808379 24803443 14506499 24800778
300847 140090995 24809093 44209198 140808402 24209580 44508728  4«LOVIEC 44809890 44809965 44810096 14610147 44810207 44810295
44310372 14010347 14810408 44810488 44810643 44810720 24811050 44411062 440811133 44811181 14611240 14811461 54811817 14811524
14811959 44011981 14812335 44812380 44812702 14612865 34812871 44312908 14812930  44B12938 4812954 14613009 14613216 14213303
SABIDATE 24013434 C 24813453 44BID4A9I  14B13525 44813626 44813686 44813701 14813708 148123794 44814070 14614090 14814171 24814242
14094208 448143560 14814485  44B14540 24814718 34814873 44815027 14816174 24900517 14900938 44302748 14902287 24902970 44907994
24500476 - 44903376 24903738 24900816 44300881 14004090 44004112 44504406 44904407 TOTAL » 124
Oste of Document Varificsuon @ 310812006 {WEDRESDAY)

1 Wl ation : 03/04/2005
Cal. Na. : 07 of Employment Nolice No. 112004 Hame of Post : Primary Teacher (Bongall Modium}
10700058 10700092 10700112 40700118 30100241 20700265 30700268 30700270 10700271 40700272 40700212 10700322 20760334 40700390
10700384 10700400 . 40700404 40700408 10700434 16700506 10700508 10700521 20700630 2070059 10700595 10700622 10700728 20760780
10700781 40700854 . 40700861 10700252 10700904 40700860 10701017 10101020 40701041 10701052 ' 10700115 10701147 I0TGHI6T 20701158
10701266 40701202 30701265 30701384 : 10701360 10701403 10701455 20701517 40701644 10701550 40701586 42701629  107G1643 40701710
TOTAL = 86
Date of Viva-Vece : 07/08/2005 and 08/09/2005 (WEDNESDAY and THURSDAY)
Cat Mo. : 08 of Empluymsnt Notice No. 112004  Name of Post : Ptimary Teacher (Hindt Moaium}
\ouoouo 10800362 10800613 10800538 10800867 TOTAL = &
Date of Viva-Voce ; 09/0B/2005 {FRIDAY) B
Cat. Ko. : 0% of Empioymant Notice No. 1/2004 Name of Post : Primary Teacher {Telegu Medium)
10900040 10000048 TOTAL & 2 o '
Data of Viva.Voce : 09/09/2005 (FRIDAY)
Cat. No. : 10 of Employment Notice No, 172004 Name of Post : Primary Teacher {English Madium)
21000007 41000044 41000074 31000067 31000164 41000165 41000214 31000409 21000436 21000474 110007€9 41000754 TOTAL & 32

. Date of Viva.voce : QWOW200S (FRIDAY)

Cat. No. : 11 of Employment Nolice No, /2004 Name of Post * Primary Teachor (Assameso Medium) -
11100265 41100:')7;'r 11100397 21100502 11100555 1iouB6u 11108 TY 11105092 11101073 21101081 21161082 11101108 311diLL2 ana
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RAILWAY RECRUITMENT BOARD - GUWAHATI
| STATION ROAD; GUWAHATI-781 001

CALL LETTER for VIVA - VOCE

No. RRBIG/H1710.

Date 08.082005

To, .

SRINIVASA REDDY VOLADRI
. ROOM NO 04 TELUGU BHAVAN
NCC OU CAMPUS VIDYANAGAR
HUDRABAD

ANDHRA PRADESH

Pin Code - 500007,

Roll No.: 10900040
Sub Viva Voce Test for the post of PRIMARY

PEACHLINGERL s i s
under Category No 9 of Employment Notce Noo | 2y T T

With reference 10 your apphication for the past mentoned above i rospansy s e Ly et N ooy
cited, you are hereby advised to antend the office of Railwav Recruitnent Board, Station Road, Guwshai:
781001, Assam, on 09/09/2005 at 09:30 hours for Viva Voce Test and veritication of original certificates
testimonials ele,

You will not be allowed 1o appear in the Viva Voce test without this Call Lerter. However this Call
Letter does not in itself entitle you for selection.

[ £

You should bring your original Matriculation Certificate issued by the competent authority for
verification of your date of birth. You should also bring all of your original certificates and marks-
sheets of Matriculation onwards issued by the respective Board/Council/University along with
experience and other certificates, if any. If the originals of above certificates/marks-sheets have not
been received from respective Board/Council/University, then provisicnal pass certificate and

marks-sheets issued by the respective Board/Council/University should be produced at the time of
Viva Voce test.

3. You are also directed to bring the Attested Fhotostat copies of all original certificates and marks-
sheets and other centificates along with the originals at the time of Viva Voce st

4. Your attendance may be required for more than one day (t.e. date as mentioned above) and vou
should come prepared for that.

Renuest for postponement of date of Viva,Yoce test will nat be considered and no further chance
will be given.

6. If vou are in service and have not submitied “No Objection Certificute™ lrom your erapioyer vot,
you should bring the same now, failing which you will not be considered for the posi

~1

Approaching Charman, RRB and‘or hus Secretary directly or indirectiy by a candidate or anybods
on his/her behalf requesting undue consideration tor the recruitment will render a candidate lable
for disqualification.

8. (For SC/ST candidates only)
On production of this card you are entitled to travel free by the Railwayv in Second Class fram

il

SECUNDRA BAD Suwation 1o NOT APPLICABLE Station and back. This pass will be valid up to NOT
APPLICABLE.

(Authority: Railway Board's letter no. E(NG)1-84/RSC/122, dated 2371 1/84).

. ASSIS SECRETARY
~Certified T, B2 True C’o,py For CHAIRMAN, RRB - GUWAHAT]

H G~
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(THE HIGH COURT OF ASSAM, " MEGHALAYA, MANIPUR,

TRIPURA, MIZORA ARUNACHAL PRADESH) %5)
ThNo S /2004 >
g*'h”w&lo'«,l/a(aim ..... Appellant / Petitioner g

Versus ¥

2

Know all men by these present that the above named @Mm . ,
hereby nominate, constitute and appoint___T-te. Dot g, M Shalma, M Dudiz. | D Pudb
Advocate / Advocates to be my / our true and lawful Advocate / Advocates to appear

and act for me / us in the matter noted above and in connection therewith and for that

“purpose to do all act whatsoever in that connection including depositing or drawing

money, filing in or taking out papers, deeds of composition etc. for me/us and on
my / our behalf and |/ we agree to ratify and confirm all acts so done by the said
Advocate / Advocates as mine/ours to all intents and purposes in case of non-
payment of the stipulated fee in full no Advocate will be bound to appear or act on
my / our behalf. A S

In witness whereof |/we herefo set my/our hands this day of - /200
1. Dr. Nagendra Ch. Thakuria - 18. Mr. Tarun Kumar Ghosh
Mr. Nishitendu Dhar : 19.' Mr. Satyendra Nath Das
'Mr. Sashanka Dhar Choudhury 20. Mr. Girish Ch. Deka
Mr. Jogeswar Bora 21. Mr. Arun Ch. Baruah
Mr.Jogesh Ch. Barman 22. Mr. Dwijendra Nath Sarmah
Mr. Haripada Roy Choudhury 23. Mr. Putul Ch. Deka
Mr. Bamadas Chakrabartty ‘24. Mr. Anuj Ranjan Das
Mr. Sitesh Ch. Sarma Pathak 25. Mr. Basanta Kr. Sharma
Dr. Sitangshu Kananjna . 26. Mr. Guna Prasad Rajkhowa
10. Mr. Sarbeswar Kakati 27. Mr. Jogesh Roy Choudhury
11. Mr. Ajit K. Dasgupta 28. M.r. Tanu Singh -
12. Mr. Hemanta Kr. Roy "29. Mr. Kémala Kanta Das
13. Mr. M. R. Bora 30. Kumud Ch. Bhuyan
14. Mr, Adhir Deb Nath - 31. Mr. Amarendra Duﬁa Choudhury
15. Mr. Gobinda Manikya Paul 32. Mr. Dhani Ram Saikia -
16. Mr. Swapan Kumar Sengupta 33. Mr. Jatindra Nath Bhuyan
17. Brig. Nabajyoti Deka 34, Mr. Bidyut Ranjan Chaterjee
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35,
36.
37.
3.
39,
40.
41,
42,
43.
44,
45
46.
47,
48.

Senior Advocate / advocates...........o.......

Dr. Nalini Kanta Dutta

Mr. T. K. Dutta Roy

Dr. Bangshi Barman

Mr. Dilip Kumar Deka

Mr. Mrigen Das -

Mr. Nikhil Kumar Das

Mr. Chandi Ram Saikiah
Mr. Rabindra Nath Misra
Mr. Binanda Ch. Gogoi
Mr. Phanindra Nath Gogoi
Mr. Ugra Kanta Barman
Dr. Debendra Nath Hazarika

Mr. Nagendra Nath Saharia

Mr. Harendra Kr. Mushahary

49.
50.
51.
52,
53,
54,
55.
56.
57.
58.
50.
60.
61.

-
-—

.Mr. Rajani Kanta Talukdar \

Mr. Dhirendra Mohan Nath
Mr. Prakash Kr. Borooah
Mr. Bangshi Dhar Goswami
Mr. Pradip Chandra Goswami
Mr. Kanan Chakrabarty

Mr. Phanindra Ch. Sarma
Mr. B. K. Pathak

Sayed Md. Habibul Hoque
Dipen Goswami

Md. Golam Sarwar Sarkar
Mr. Janmejay Bhuyan

Mr. K.R. Paul Choudhary

will lead us in the case

Received from the executants,

satisfied and accepted.

A Rodb

Advocate / Advocates

fo1,
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